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Krishna Water Dillpute 

129. SHRI ESWARA REDDY: 
SHRI K. SURYANARAYANA: 
SHRI RAM AVTAR SHARMA: 
SHRI SHIV KUMAR SHASTRI: 
DR. SURYA PRAKASH PURl: 

Will the Minister of IRRIGATION 
AND POWER be pleased to state: 

(a) the further efforts which have 
heen made by the Centre to resolve 
the dispute between Andnra Pradesh. 
Mysore and Marashtra over the shar-
ing of Krishna river waters; 

(b) whether these efforts have 
yielded any results; and 

(c) if not, the further steps which 
Government propose to take to find 
an early solution to the dispute? 

THE DEPUTY MINlSTErt IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHW AR 
PRASAD): (a) to (c). As the disputes 
in re~pect of the Krishna and Goda-
vari rivers could not be settled by 
negotiations, steps are being taken to 
refer these disputes to tribunals under 
the Inter Statc Water Disputcs Act, 
1956. 
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